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to be Tamad: by the Fastern Railway
in the last three consecutive years ;

(b) what is existing pohicy of Govern-
ment to pay off Demurrage claims ,

(¢) whether Govirnment are awarc of
the existence of any claim agents in the
firld of Rauway claims, and

(d) 1f s0, what measures arc proposed
10 be adopted to 1estrain them and to mect
the claims immediately ?

THE MINISTER OF STATT IN THE
MINISIRY OF RAILWAYS  (SHRI
SHEO NARAIN) : (a) to (d) The
iformation 1s being colleeted and will be
1a1d on the table of the Hous

Punctuality of Fast train No. a7t
of Weastern Railway

7791  PRO! PG M\VALANKAR
Will the Mimster ol  RAILWAYS
L pleased to state ,

(a) whetheritiya fact that the so-called
fist train on Western Ratlwav No o 291
lraving Bhavauagar (in Saurashtra, the
Gujarat daily at 2 a o1 | arnves at several
stiton—Botad and onwards upto Limidi
station— latc by half an hour to 45 munutes

almost ¢very day,

{b) 1f s0, reasons theclor,

«) wh ther G wvernment are anare that
such regularly irregular aruvals  result
mto  considerable difficultics includ-
ing loss of daily—iull or hall wages lor
many commuters and  wagr-earners,
an

fd) 1f s0, what steps are bting taken to
rim+dy and improve the said situation ?

IHE MINISTER OT STAIE IN
THE,  MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN)  (a) During
th 4 months from Dccember 1978 to
March, 1979, 271 Fast Passenger ran to
time on 64 days

(b) & (¢)  The p rformance of this
tains has been adversely affectcd due to
vauous operational difficultie

(d) Instructions have b en issued to
Inttamfy supervision and to  specially
monttor the rupmng of this passeager
tram on a daily baus

Heart Patient
7792 SHRI HALIMUDDIN AHMED:
il the Mimster of HFALTH AND
TAMILY WELFARL be plcased to state:
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fa) the numbtr of heart patients in the
country at prestnt and their number
State wise

b} whecther the Central Government
are giving any assistance to heart patients
or trust for assistance to ,those patients
and 1f so  the amount of awustance
provided for each operation at present
or when 1t1s proposcd to b given , and

{¢) the amount of assstance given for
oprration to be performed in AT M Se
up to March 1979 with full particulars
thercof ?

THF MINISIER OF HTALIH &
FAMILY WEIFARE (SHRI  RABI
RAY) (1) Available information  1n
wspect  of the numbear of  patients
ticited 1or vanous types of heart discases
in the country 1s gnen n statemnt I
ITadon the lable of the House  [Placed
m Library See N 11 4336/70]

(h) N» Gramts 1n deserving cases are
how ver given to poor patients for breat-
ment indduding operations from out of
I1 alth Mimster’s Discreticnary Grant

¢ The dtuls f the  grants given
during 1978 79 Lo d strving patients from
the  Health Munstar s IDisactionary
Grant for heart operations caned out in
th Al India [nstitute of Medical SGonees
13 given m Statvment I ¥ ad on the
Table ol the Tt [Fliced in Iibrary
See N> 11— {749}

Withdrawal of supplementary
surcharges on Reserved Accommo-
dation

7793 SHRI HAL IMUDDIN
AHMLD  Will the Mimster of RATL.
WAYS be pleased to state

(1) whethaa Govanment hive with-
driwn the supplanentuy  suicharges
levied on tescrved  commodation 1n
the super fast tans i respect of Ispat
Lxpress  Steel Pxpress Kovar Ixpress
and Howrah Asansol Iapress

(b whether this withdiawal 15 1n res-
peet ot all classes of accommodation,
and

(¢ whather G nerminent are proposing
to extend these facthities to Dinugukia
M ut also which 15 a super fast tian and
if <o, bv what ume ?

{HE MINISTER O} STIA1Y INTHF
MINISTRY OF RAII WAYS /SHRI
SHEFEO NARAIN}  (a) Yas  with effect
from 1-2-1979

(h Yes
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